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PART III.
Regulations, Orders, Notifications, Rules, etc., issued by the 

Governor and by Heads of Departments.

Agency portions of the Mandasa estate in 
the Koraput district up to 30th October 
1936, the Governor of Orissa directs the 
Agent to the Governor in Koraput under 
rule 61 of the Agency Rules, to manage 
from 1st April 1936 to 30th October 1936 
(inclusive) such property of the 
proprietor of the Mandasa estate, as lies 
within the Agency tracts of the district of 
Koraput.

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

NOTIFICATIONS.

The 0th November 1936.
No. 6S81-A.—Under section 70 of the 

Khondmals Laws Regulation, 1936 (Regula­
tion IV of 1936), the Government of Orissa 
arc pleased to direct that the Agent to the 
Governor in Gan jam, who is ex-officio Deputy 
Commissioner of the Khondmals, shall hold 
his court for the trial of cases under Chapters 
Iv> V and IX of the said Regulation cither 
itf the Khondmals or in the adjoining Balli- 
guda Agency subdivision or at Russcllkonda 
°r Chatrapur.

minor

2. Consequent on the transfer of the above 
from tho Koraput district tosaid property 

the district of Ganjam, with effect from tho 
31st October 1936, tho Governor of Orissa 
directs tho Agent to tho Governor in 

under rule 61 of tho Agency Rules 
with effect from 31st October 

of the aforesaid
Ganjam, 
to assume,
1936, tho management

The 6th November 1036.
No. 6515—Wards-4-36-R—Consequent

0,1 the formation of the Orissa Province on 
1st April 1936 and the inclusion of the

property.
A. F. W. DIXON,

Ofjy. Chief Secretary to Government.
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South—By part- of plot no. 3307 and plot 
4829 and old embankment,

■West—By part of plot nos. 3180 and 3307 
and old embankment,

is required within the aforesaid village 0f 
Pandra.

This declaration is made, under the provi­
sions of section 6 of Act I of 1894, to 
all whom it may concern.

The 10th November 1936. no.
No. 6707—La-7-R.—Declaration.-—

the Government ofWhereas it appears to 
Orissa that land is icquiicd to be taken 0)

for aGovernment at the public expense. 
public purpose, viz., for an advance line in 
the 6th mile. 3rd quarter, of Kuakhai right 
embankment no. 31B at Pandra in the village 
uf Pandra, pargaua Bakhambad, zila Cuttack, 
it is hereby declared that for the above 
purpose a piece of land measuring, more or 
less, 0*57 acre of standard measurement, 
bounded on the— A plan of the land may be inspected iu 

the office of the Land Acquisition Deputy 
Collector, Irrigation Branch, Cuttack,

North—By part of plot nos. 3180, ol8o 
and 3307,

East—Bv part of plot no. 3307 and plot 
'nos. 3306 and 4829,

or m
that of the Executive Engineer, Southern 
Division, Cuttack.

The lllh November 1936.
No- 6755—La-55-R.—Declaration.—Under section 6 of the Land Acquisition Act the 

Governor hereby declares that the land specified below and measuring 0 *03 acre be the same 
a little more or less, is needed for a public purpose, to wit, for construction of a village road 
and under sections 3 and 7 of the same Act, the Revenue Divisional Officer, Ghumsur, is 
appointed to perform the functions of a Collector under the Act and directed to take order for 
the acquisition of the said land. A plan of the land is kept in the office of the Revenue 
Divisional Officer and may be inspected at any time during office hours.

Schedule.

Boundaries of the land required to bo taken up.
i I Description of 

j land, wet or 
I dry, mam or 
! poraniboke, 
i with survey 
I or pal mash 
j number.

Name of owner or 
occupier.District, j Taluk. Extent to 

be takenVillage.
up.North. East. South. West.:

I1 2 3 4 5 0 7 8 9 10

:
Acre.

Ctsnjam .. Aska .. 1 35 Bori S. no. 220/2 Aatarjami 
carpe n t e r { Haharana. 
servLe inam 
wet as per 
resettlement 
Register and 
dry as per 
Inam B.
Register.

S. no.
22P/1. S. no. 218 S. no. 

220/3.
S. no. 222 00 i

i

!

By order of the Governor,

A. E. W. DIXON,
Off St- Chief Secretary to Government.

EDUCATION, HEALTH AND LOCAL SELF-GOVERNMENT DEPARTMENT.

NOTIFICATION.
The 4lh/Qlh November 193G,

No. 7212-D-125/36-LS.-G—In exercise 
ft the powers conferred by clause (,,) 0f 
M^uon 138 „f the Bihar aad 0nss, ^ 
^-Government Act, 1885, the Government 
' * 0rL,sa fe Plowed to direct that the foRow
•eg amendment shall bo made in the S' 
l ubhshed under the Bengal Government 
^llficat,0D 3334-L. S.-G., dated the 20th

December 1901, and as subsequently amend 
cd, namely:__

In rule no. 6 delete the words “and from 
the Magistrate of the district that they are 
ado tor.de” occurring at the end of the 
rule.

B. P. WARD,
Offy. Secretary to Government
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village of Sundipalli, Aska taluk, Ganjam 
district.
-Barber Inam—Rain led measuring about 

Bharanams 5 00
Boundaries—ISorth—Nala and inam lands 

of the karji.
East—Inam lands of Borojo 

Setti, etc.
South—Jerayiti lands of Krus- 

hna Dolobehara.

tHE REVENUE COM- 
, ORISSA-°ff|CW?SSlONER

gounoATios.
3rd November

c exercise of the
135^'^’V"’ nnder section 5 of the 
dclogated goundaiics Act VIII of

f<as Survey a»c0 commissioner, Orissa, 
tire Ec'r«urvcv under the provisions 

l9i directs the s > barbcr iuam lands 
said Act ot QU t0 them and

tt’fb »rmc»a»”rf “ fl“4 estate

I
The

West—"Nala.
P. T. MANSFIELD, 

Revenue Commissioner,

the
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Quarterly Finance Statement of Central Co-operative £ 

Liabilities and Quasi-Liabilities.
s
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} Its.Its. Its.Rs.Rs. Rs.Rs. Rs.
II

6,5103. Cuttack Central Co-opera­
tive Bank Ltd.

5,43,556 21,260
i 07,730

2. Kendrapara Central Co­
operative Bank Ltd.

2,07,151 47,524 I3.66S 435 8,538 28,852;:
3. Jajpnr Central Co-opera- [ 

the Bank Ltd.
2,29,340 36,339 12,583 548 9,025 44.821

4. Knjnnp Central Co-opera­
tive Union Ltd.

1,57,112 79,934 1,199 8,226 82,620

5. Bahsore Central Co-opera­
tive Bank Ltd.

8,48,717 9,202 0,611 47 49,095 66,709
.

6. Bhadrak Central Co-opera­
tive Bank Ltd.

1,62,246 1,04,234 12,417 880 24,194 47,264:
7. Bank! Dompara Central 

Co-operative Union Ltd. ,
3,86,069 j 28 1,09,509 10,602 002 40,259 55.8S0

8. Angnl Central Co-opera- , 
live Union Ltd.

0. Purl Central Co-operative ! 
Bank Ltd.

1,89,267 I
3S.925 14,753 3,259I 84,100 33,809

2,24,285 I 20,C$7 • 15,138 1,533 12,071 33,713:
2,33,784 !10. Khurda Central Co-opera­

tive Bank Ltd. 24,361 8 3,890 62,36236.752!
11. Jvimapara Central 

operative Union Ltd.
Co- 22,875 ,

88,858I 3,004 176 19,3903,757 ;
j

12. Sarobalpur Central Co- ! 
operative Bank Ltd.

IS. Barparh Central Co-opera­
tive Bank Ltd.

70,220
2,596 • 15,677 16,85533 12,602

I
55,383 I

18,104 7,481 24,1741,059 20,259 1.14. The Canjam District Co- , 
operative Banking ! 
l r.ion Ltd.

5,4S,439 I 26,362
1,20,964. 48,430 I 1,18,66935,096; !

35' ‘^‘l^nkTt?1 Co'operaUvc ! 3,69,379 : i
1,56,252! 1,22,56620,630 34S 27,601 i;

Total ! 40,47,862 i
26.362 28 8.57.849 7,22,5061,84.008 348 (?) 3,39,335 i

i -

!
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and, Unions of Orissa for the quarter ending the 31st March 1936.
Assets and Quasi-Assets.I

movement.

Outside the movement. j Within the movement 
contd.

i 2Undrawn liabilities.
.cas,‘ credit accounts 

15 "" W by the Provincial
iJJSH.10 Central Banks or to 
Sociolies, and by the Central 

Banks to other Central 
Banks or Societies.

S13 I I5 Undrawn balance of 
assured cash credit.

3g.o zt i-j

! I■5S 1CsName of Bank.
55I £

g5 a43S 5t n c
£S c. & 1c

w II

i?
2 3 >

“ | 3

s 1 S
-A

To cover 
deposits. I £For loans 

transaction.
u-i E Ph§ 5 cPo i|c §I 5Sh I M

1 11 12 13 14 15 16 17 18 19 20

Us. Rs. Its. Its. Rs. Rs. Rs. Rs. Rs. Rs. It;.
1. Cuttack Central Co-opera­

tive Bank Ltd. 43,823 5,309 5,128 G4 15,000 4,87,912 7,249

2. Kcndrapnra Control Co­
operative Bank Ltd. 16,431 558 501 1,332 2,45,029 54

3. Jajpur Central Co-opera­
tive Bank Ltd. 15,018 937 1,550 2,417 2.57.G40 30,507

4. Kujang Central Co-opera­
tive Union Ltd.

4,010 714 3,952 11,056 j 2,14,908 976

5. Balasorc Central Co-opera­
tive Bank Ltd.

43,092 2,565 5,389 8,35,790

6. Bhadrnk Central Co-opera­
tive Bank Ltd.

35,878 2,224 600I 2,553 3,11,146 175

7. Banki Dompara Central 
Co-operative Union Ltd.

28,709 2,802 4,030 364 4,398 3,60,845 3,403

8. Angul Central Co-opera­
tive Union Ltd.

4S.071 902 9,002 247'31,550 2,75,121 2,752

0. Puri Central Co-operative 
Bank Ltd.

16,414 2,020 1,35,042 06,417

10. Khurda Central Co-opera­
tive Bank Ltd.

34,113 1,207 5,202 132 19,992 | 3,04,608 61,120

11. Nimapara Central Co­
operative Union Ltd.

10S 203 1 11,210017 G,990 2,8030,411

12. Sambalpur Central Co­
operative Bank Ltd.

8,990329 06 85,1540,363

2,519 0,092 :1,483 91,50413. Bargarh Central Co-opera­
tive Bank Ltd.

4,502G,CC0

38,03110,570 0,03,734006 74,0381,05,00013,992ll. The Gan jam District Co­
operative 
Union Ltd.

19,0193,253 ;
Banking

!
4,S703,304 0,02,9881,0008,08815. Aska Central Co-operative 

Bank Ltd.
152797

j

2,33,43050,21,69191,80374,03832,2319,01740,202 j 1,85,1303,10,783 19,171 5,399Total
I

;
?!
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Quarterly Finance Statement of Central Co-operative Banks and Union of Orfor the quarter ending 31st March 1936. 1

PART I.—concld.
Assets and Quasi-Assets.

ssa

| Rates of interest on 
which money is usuallyWithin the movement.I

i I%

M
I =

J3 i o
I ■3 I! a* ! ti'ii ■SI 1Xante of Bank. O1 5 3! »S 

!!

lictnarks.tSo£. -: 3 J'jij
sll I sf-gJ53 I J&

3

f
■

i «— sI >
>3 •§5 ■Sg, % >sj!

o ^
I i oa *3

a& oi aP4

221 24 25 26 27 28 20 30I ! 31

Rs. Rs. Rs. Its. Its. Rs.

The Bihar and Orissa \ 
Provincial Co-operative |
Bank- Ltd.

65,01,450 9,17,100 7,35,734 55,200 ! 1°/O,2£7o 
I 3"/o and 

3J7„
5% and 

07o Figures of Bihar 
%re. also iH. 
eluded.

I

1. Cuttack Central Co-opera- j 
tive Bank Ltd.

32,570 27,910 71,323 1C,476 ■ 3 to 6J°/o 8 to 12 70 Not
declared

2. Kendra para Central Co- . 
operative Bank Ltd. 2,CSS 7,213 17,164 5,164 5% 127o

3. Jajpur Central Co-opera­
tive Bank Ltd. 4,673 24,533i 4,783 j 3 to 67o

I
I 6 to 12£7oI

!4. Kujancr Central Co-opera­
tive Union Ltd.

.
11,417 3,120 1 5 and 30/o1 m°/o or/.!

5. Bah sore Central Co-opera- 
tive Bank Ltd.

I
12,659 I 46,401 50,S41 ■! 15,957 3 to 57o 02,10} 7o■ or/o■

0. Blindrak Central Co-opera­
tive Bank Ltd. I 5G 32,456 0,537 5 to 870 61 to 12} 7,

}
7. Bank! Dornpara Central j 

L nion Bank Ltd. 6,344 1 I
27,100 8,720 C70 I ii7- 

77,747, ' 10 to 
37, 317, 12}7o

3J7o
• Ah?ul Central Co-opera­

tive Union Ltd. 1,473 ; 8,241 12,171 16,579 57,547,
I !9. Puri Central Co-operative 

Bank Ltd. 7,992 40,537 ♦The limit of 
cash credit of 
Its. 1,500 kas 
been exceeded
owing to coin- 
pound of in- I 

, tcrc-;t at ti>c 
| cr.d of t.

previous y<far’ 
i On special siian 

only-

i 37, 07, 107, 1047, 
1 lo • 1 /, I and 12£7o10. Khurdn Central Co-opera- 

tivo Bank Ltd. 4,198 ,
40.19G 4.8C2 ri$l: V-

and I2i7.

#W:97012]°L

or/.
11. Kimapara Central

operative Union Ltd.

12. Saintalpur Central Co­
operative Bank Ltd.

Co- t Ik-
13, 023 ; 9,162

1792 24,505 I
5,253 !

| 57707, 
(part)

!° /c» 4}7,

,aSd 121 'll 
I

7,011 27, to 6%

97, 1217, 
1 and 27, 

(Paddy) 1
■Ks- WJS

18 Bargarh Central Co-opcra- 
hvc Bank Lid. 82 13,771

5,523 9.S7C l been 
| owing to Co*

pound of intfj-
; at the end of 
1 previous }Cflr'

1217, 
and 207,24. Tin? Gnu jam District Co­

operative 
Uni->.i Ltd. Banking !32,531

•*3,596
47, to 77, 517,

Central Co-operativeBank Ltd. 20,23-1
5,739

Total 56,003
2,03,790

4,00,103 ; 1,13,974
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hi Finance Statement for the Central Co-operative QH'irtc y jQr tjie quarter ending 31st March Banks and Unions of Orissa 
1336.

part h.\

Deposits or debentures of the kind dealt with in columns 2 and 3
Repayment of loans by societies.

Other deposits and debentures falling due. !Estimated.

Doposits 
for not 

more than 
three 

months.

0f Bank. In twelve 
months 
from

commence­
ment of 
present 

quarters.

Same On current or 
savings bank 

account.

j Actual, In 12 
1 months 
preceding pre­
sent quarter.

Amount of 
matured depo­
sits already 
due for pay­
ment but not 

yet paid.

In twelve 
months for 

commencement 
of present 

quarter.

In 12 
months 

following.

In subse­
quent 
years.

In next 12 
months. In next 12 ; 

months.

i
2 3 •1 5 0 7 8 0 10I 1L

Its. Its. Its.Its.Its. Its. Rs. Rs.Rb. Rs.

3,41,770 3,13,321
' Fi 2 u r c s of 
, Bihar are also 
I included.

4,84,44370.S0043,30518,44,255 25,65,049 13,44,071 2,97,120

12,7531,45,0001,40,00092,751 35,38270,9582,60,10284,3031 Cuttack Central Co-opcra- 
’ tlve Bank Ltd.

5,39130,00020,00098,9147,578 13,45717,72003,4500,050Central2. Kcndrapara 
Co-operative Bank Ltd.

15,80932,0001,01,00017,5507,024 12,81222,00253,76515,5903. Jaipur Central Co-opera­
tive Bank Ltd.

8,85120.00020,00014,S0430,79051,86232051,8477,423l Kujang Central Co-opera­
tive Union Ltd.

18,50002,13393,3155,18.1322,12.80024,00022,00055,0001G.7S55. Balasorc Central Co-opera­
tive Bank Ltd.

7,18710,00010,00034,20721.9S33,00495.GS77,245C. Bhadrak Central Co-opera­
tive Bank Ltd. 20.71270,00050,0005S.29739,76443,21740,841?,9597. Banki Dompara Central 
Co-operative Union Ltd. 4,10120,30010,00029,94835,57832,84282,3928,527S. Angul Central Co-opera­
tive Union Ltd. 13,30312,00010,00038,8-1050,24545,9217,92551,40023.S94rJ Puri Central Co-operative 
Bank Ltd. 51,27130.00040,00074,11042,7383.G320,01390,08010,006W. Khurda Central Co-opcra- 
tivo Bank Ltd.

14.85015,00035,0008,9505375,7407,084558R- Niniapara Central Co-opera­
tive Union Ltd. 5,18310,00010,00012,179

21.710
6,33112. Sambalpur Central 

Co-operative Bank Ltd.
3 SjO10,00010,00020,1293.132484?,05023,200

5,032*3. Bargarh Central Co-opera­
tive Bank Ltd.

1,5 VOd41,5381,24,0493,SOS9,4002G.0S575,2452,71,80
1.01.3311L The Ganjam District Cc- 

Banking 82,8845,2010,92,589operative 
Union Ltd. 10,810 j12,0141,39,70054,5501,37,001 i14,074 !—Aska Central Co-operative 
Bank Ltd. I

4.08.4776,12.93211,25.9539,82,0195,39,0254,75,5793,04,20913,00,709
3,79,021

■ _

Total

I
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Quarterly Finance a'eTlTuarTme. ‘ °Hssa

PART HI.

Repayments of loans by Societies estimated in on t.
in twelve months from commencement of,,> Quarts 

quarter (column S of Part H). 1)rescut r

Name of Bant.
Amount of ma­
tured deposits 
already due for 
payment but 
not yet paid.

I
II. Quarter.11 Quarter. II. Quartcr.iIILQuarter. IV.Quarter. ) III. Quarter.I. Quarter IV. Quarter.

87 9054 10321

Rs.Rb. Rs.Rs.Rs.Rs.Rs.Rs. Rs.

1,72,289 1,01,107 1,90.3187(5,8097,45,2303,69,1890,42,000 8.03,504The Bihar and Orissa Provincial Co­
operative Bank Ltd.

20,729 
os ofRi R u r 

Miliar arc 
also included

130,0001. Cuttack Central Co-operative Bank 
Ltd.

2,60,102 10,000

6,000 8,00098,914 3,0002. Kendrapara Central Co-operative 
Bank Ltd.

63,450 3.0CO

: 0,5001,17,550 35,0003. Jajpur Central Co-operative Bank Ltd. 50,00053,703 55,500

14,804 :4. Kujang Central Co-operative Bank 
Ltd.

47,247 3,0004,000 3,000 12,000,. 2,000

5. Balasore Central Co-operative Bank 
Ltd.

55,000 5,18,132 1 45,000 30,000 18,315

0. Blindrak Central Co-operative Bank 
Ltd.

05,687 34,207 3,000 3,000 2,000 2,000

7. Banki Dompara Central Co-operative ' 
Uniun Ltd.

31,025 8,010 15,000 5,00020,000 10,000;

8. Angul Central Co-operative Union Ltd. 62,392 1,000 0,0003,000

9. Puri Central Co-operative Bank Lid. 51,400 2,00038,840 4,000 2,0002,000

10. Kliurda Central Co-operative Bank 
Ltd. 90.0S0 74,110 40,000!

11. Ximapara Central Co-operative Union 1 
Ltd.

I7,034 15,0008,956 5,000 11,0004,000
I

■

12. Sambalpur Central Co-operative Bank 
Ltd.

|
■

21,710 3,0.042,179 2,000 3,0002,000!
19- Rargarh Central Co-operative Bank 

Ltd. 23,900 3,000i 20,129I 3,000 3,0001,000j !
I

“•MiMT c™pmUve [79,600 63,100 37,13143,550 65,400| 26,504 31,5952S,81G
I

15 Aska Central Co-operative Bank Ltd 55,175 1,44552,252 7,154 23,020 0,60,636 ■ 1,0869,422iJ
I i

Total 10,16,777 1,39,0'°1,46,606 j 50,704 9,07,941 ‘68,420 9,84,640 1,52,9901,49,2381I ;

s. C. EOY,
Deputy Registrar, Co-operative Societies, Orit*-
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u’ Limited.
ecembor 1935

Liabilities.Capital aut* Details.

2

Capital-Ordinary —
j {n) Authorised 10,000.x 10—100,000 
| 0) Subscribed 4,205x10— 42,050 

4,205X10-= 42,050

! Bull(llng and LandRs. 4. p<
lis. a, p.

j Balance at the Ils- A. P. 
3,584 o D 

93 2 0 
107 2 0

Ba. A. p.end of the year 
Md costs Incurred during th 
Lm appreciation at 10

c) Paid-up 
Less calls unpaid 

Fund:—

42,050 0 0 
8,241 0 0

e year

33,809 0 0 per ccpt 
up-to-date

„ j peservo 3,510 0 I)
I Balance at the end of the previous 

year. - Stock and fumitur233,300 0 0 e (Equipment)
Balance at the end of the

j less depreciation at 10 
, A depreciationits. 1,080-9-3.

| other funds).
(a) Building Fund

(b) Bad Debt Fund

(c) Development fund

i Loans from Provincial Bank 
5 ! Cash Credit from Provincial Bank 
A Deposits—(i) Fixed

(a) Non-members (Local)

(b) Foreign

(c) Societies

3 year1 1,108 0 0 
114 0 0

0,000 0 0 
32,000 0 0 
2,365 5 9 j

per cept 
updo-date

004 0 0

g j Library

Balance a t the epd of the year
Add cost of books 

the year.

Less depreciation at 25 per cent
(Total depreciation 

its. 12S-1U-6.)

4 j Itc.ervp Fun-.l investments

(a) Paid-up value of 34 ordinary 
shares of the Bihar and Orissa 
Provincial Co-operative Bank, 
Limited.

40,305 5 9 
34,000 0 0 
14.7C0 1 4

87 0 o 
15 12 0purchased during •

3,52,987 14 0 13 12 0 09 0 0
up-to-date27,771 13 0

4,924 10 0 | 1,85,084 5 0
(ii) Savings Bank 

(?) Non-member (Local)

(6) Societies

7 Provident fund deposit of employees

8 Interest due but not paid

9 Federation dues payable on behalf of
societies.

10 Outstanding charges payable

(a) Pay of the staff

(b) Travelling allowance to the Staff

(c) Contingencies

(d) Charges against Development 
Fund.

00 Travelling allowance to Hono­
rary Workers.

Provision for Reward to best Account
tants.

Other items :—
(a) Pallimaugal subscription of 

Societies.

(b) Advance to individuals realised 
in excess.

(c) Federation contribution realised 
in excess.

(d) Establishment contribution by 
Grain Golas realised in advance.

Profit and Loss account (Distrl- j
butable), j

(а) Distributable profit brought 
forward from last year s account 
(distributed iii 1930).

(б) Non-distributablc profit brought 
forward from last year's account 
Add net profit for the year

G,S00 0 0
11,208 15 3 
3,019 13 9 14,288 13 0 

4,194 4 0 
8,392 7 0 
.280

(b) 5 5'care Postal Cash Certiflcates:-

(i) 7 certificates of the face value 
of Rs. 3140. Redeemable 
on la-10-30. Present value 

per certificatesas
Its. 2,845-10-0.

(ii) 4 certificates of the face 
value of Its. 2G00. Redeem­
able on 23-12-37. Present 
value as per certificates 
Rs. 2,275.

(iii) 8 cert ificates of the face value 
of Rs.407U. Redeemable on 
21-9-J93S. Present value as 
per certificates Rs. 4071-10-0.

(c) Fully paid value of 5 shares of 
the Reserve Bank of India.

Loans owing by running societies :—
(a) Overdue

(b) Not overdue

Loans owing by individual depositors

Interest receivable:—

(a) Overdue

(b) Not overdue

i

030 8 0
I

112 15 0
9,192 4 6J6 14 0 

64 0 0
■

500 0 0 16,492 4 055 7 0 685 12 0

100 0 0 611

12

13

2,49,848 0 0 
27,578 0 0 2,77,420 0 0

52 0 0 31,050 0 06

710 0
47,201 15 0 
20,799 11 02 7 3 68,001 10 0

37 15 O i93 C 3 Advance recoverable:—

(a) From individuals

(ib) From Staff against Provident 
l'uud.

(c) From Editor, the PaiiimangaJ

(d) Conveyance advance to staff

S
27 15 9 

237 8 9
4,335 1 5

53 0 0

34$ 7 930 0 018,133 8 0 
16,579 4 3 
34,712 12 3 
34,712 12 3

Advance recoverable from Societies;—|

(a) Federation contribution

(b) Utkal Dipika subscription

(c) Litigation expenses

0
2,102 8 0 

3 0 0 
24 0 0

Less profit not distributable on 
account of unrealised overdue 
interest.

14 j Non-uistributable profit at the end of 
the year.

4,335 1 6

2,189 S oNil
34,712 12 3

Stock for sale;—

(a) Forms.

(b) Other stock

10
827 5 0

879 5 351 15 9

Sundry debtors.

(a) Fish Fry sold on credit

(b) Agricultural seeds sold on credit

V11 4)1 11 3 
3,076 13 1J 3,136 8 »)

Outstanding dues:—

Contribution of Grain Golas for 
the cost of Establishment of the 
blilon,

12 1,744 S 0

Other items
Salary refundable from Sadanand 

Nnik, Temporary Inspecting Clerk.

13
0 11 0

4.03,820 2 71Total carried ovpr
4,08,023 12 6

Total carried over
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Balance Sheet as on 31st DecemberThe Augul Central Co-operative Ranking Union, Limited. 1935

g !:i Details.Properties and Assets.Total. Total.Details. I ICapital aud Liabilities.1 i £
DC

70! 5431 2 8

Rs. A. p.!i Es. A. P. 
4,OS,923 12 6

ns.Es. A. P. A, P<Total brought forward
4,038,20Total brought forward

2 7*Cash Balances:—
(0 In hand

(if) In Angul Treasury
(fii) Eeserve

Deposit in Provincial Bank

(iv) Postage in hand

14
27S C 10* 

1,345 15 G 
3,477 12 0Savings Banki

1 7 G 5,103 9 10*
TotalI 4,03,923 12 0Total 4,08,923 12 0

I have audited the above Balance Sheet and have obtained all the Information I have required- Subject to my separate audit note which should be niadi» « •, 
to the share-holders, I am of opinion that the above Balance Sheet is properly drawn up so as to exhibit true and correct view of the state of the Union’s affairs ava>Iablo 
to the best of my information and explanations given to me and as shown by the books of the Union. s according

C. S. PATNAIK.

Assistant Auditor% Co-operative Societies,3 

Limited, asDecemberrtl935tliat to tbe best ^ 001 bcbef tlie al)0Te Balance Sheet discioses the true position of the AnguJ Central Co-operative Banting Union, on 3lt

D. Acharya, 
Bank Clerk.

Bijoy Kumar Sing, 
Director.

D. Patnaik,
Assistant Honorary Secretary.

D. C. Das
Honorary Secretary.

■

!

j
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